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~ AGE OF GOVERNMENT 
EMPLoYEES 

5!167. SHRI HIMATSlNGKA: 
Will the Minister of HOME AFF-
AIRS be pleased to state: 

(a) whether it is a fact that a nUID-, 
ber of State Governments have deci-
ded to reduce the retirement age of 
their employees from 58 to 55 yean 
in view of the increasing unemploy-
ment there; 

(b) if !IO, the State ("...overnments 
which have taken such decisions; 

(c) whether, in view of identical 
circumstances, the Central Govern-
ment have also reconsidered the ques-
Lion of reducing the age of superan-
nuation from 58 years to 55 years; 

(d) if so, Government's decision in 
Lhis regard; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF-
AIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) and (b). The Govern-
ment of Madhya Pradesh, Rajasthan 
and Kerala have recently reduced the 
age of retirement of their employees 
from .~8 to .55. 

(c) to (e). The age of superannua-
tion of Central. Government emplo-
yees was raised from 55 to 58 years 
only a few years ago after a thorough 
examination of all relevant factors. 
The circumstances have not changed 
to warrant reconsideration of this 
decision. 
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AOOPTION BY KOLlHPVR MAHAuJA 

,';369, Shri S. A. AGADI: Will the 
~Iinister of HOME AFFAIRS be 
pleased to state: 

(a) whemel' it is a fact that there 
i; a strong public agitation in Kolha-
pur, a former State in MalJarashtra, 
about the adoption by the Kolhapur 
Maharaja; and 

(b) if so, the action taken to decide 
the dispute and to maintain law 
and order in the· State? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFF-
AIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) A section of public 
opinion in Kolhapur has reacted UD-
favourably to the adoption. 

(b) Government of India have not 
considered any action on their part 
necessary. 

;'\ATIO:\.\L FLThESS CoRPs 

5370. SHRI A. SREEDHARAN: 
Will the Minister of EDUCATION 
be pleased to state: 

(a) , .. hether a ckmand was made 
in 1967 by the representatives of the 
All-India National Fitness Corps 
Employees' Association for a discus-
sion in the Departmental Council on 
the proposed decentralisation or dis-
bandment of National Fitness Corps; 

(b) whether it is a fact that this 
request of the Association's represen-
tatives has not been acceded to; 
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(c) whether the proposed decentrai 
lisation of the National Fitness Corps 
would not involve major changes 
affecting the service conditions of the 
National Fitness Corps staff, inas-
much as it would involve termina-
tion of service or change over from 
Central Government service to the 
service of State Governments, local 
bodies and voluntary Educational 
Societies, wi th loss of. seniority and 
reduction of emoluments; and 

(d) if so, whether it is not a viola-
tion of the Constitution and spirit 
of the Joint Consultative Machinery 
to have denied the request of the 
Association? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION 
(SHRI BHAGWAT JHA AZAD): 
(a) Yes, Sir_ 

(b) Yes, SiT- It could not be acced-
ed to. 

(c) Discontinuance of the Central 
control over the National Discipline 
Scheme Instructors would mean that 
the Instructors will be fitted in the 
scales of pay prescribed by the new 
employers for similarly qualified Ins-
tructors. Most of the State Govern-
menU are still considering the terms 
suggested by the Central Govern-
ment. 

(d) No, Sir; the life of the Directo-
rate General of National Fitness 
Corps has been extended by short 
periods from time to time and there-
fore there was no need for any spe-
cial meeting. 

NEW BJlIDGE OVER GANGA NUll 
j ALLAHABAD 

5371. SHRI MADHU UMAYE: 
Will the Minister of TRANSPORT 
AND SHIPPING be pleased to state: 

(a) the progress made during the 
last six months on the scheme for the 
construction of a new bridge over 
the river Ganga near Allahabad; 
. (b) the time by which this bridge 

would be ready for traffic; and 

(c) the expenditure incurred on 
the bridge so far and the total ex-
penditure likely to be incurred there-
on? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF TRANSPORT 
AND SHIPPING, (SHRI BHAKT 
DARSHAN): (a) The work. on the 
foundations of this bridge was com-
menced on the 17th February, 1968. 
and is in progress. on the first and 
eighth foundations from the Allaha-
bad side. Out of a total of 5,200 ft. 
of well foundations to be sunk. for all 
the 13 foundations for this bridge. 
4.~6 ft. height of steining had been 
cast and 289.23 ft. of sinking com-
pleted by the end of July. 1968. 

(b) The expected date of comple-
tion is March, 1972. 

(c) An expenditure of Rs. 17.276 
lakhs had been incurred by the end 
of July, 1968. The sanctioned cost 
of the bridge proper is 325.47 lakhs. 
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